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requirement of new lines, better services, quality of services, etc. Madam has raised
a very valid point and | would like to respond to it. We all know that it is not possible
for the Government of India to provide ¥50,00,000 crores in the next 12 years due to
Budgetary constraints. Despite that, we have almost made two-and-a half times more
investment in the Railways, due to which there have been significant charges and some
of it, you can feel, are like on cleanliness, quality of rakes, quality service, etc. People
say that there is waiting in trains, if you want to meet the assenger rush, new facilities
and a large quantity of new rakes will be required.

Now, if there are private parties who are willing to invest and operate on the
existing system, which will always continue to be owned by the Indian Railways, then,
I think, it is something which consumers and passengers will benefit from. Our intention
is to give better service and benefits, not at all to privatize the Indian-Railways. Indian
Railways is and will always continue to be the property of the people of India. The
intention of the Government is to provide at best, new facilities, new services, giving
better quality is what the intention of the Government is. ...(Interruptions)...

MR. CHAIRMAN: Right. ...(Interruptions)... Please. We had combined them
together. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, my second supplementary.
...(Interruptions)...

MR. CHAIRMAN: We had combined them together. So, now, Question No. 65.
Linking of MGNREGA wages to inflation

65. SHRI PRABHAKAR REDDY VEMIREDDY: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(@ the constraints that the Ministry is facing to link MGNREGA wages to
inflation so that labour would get hiked wages every year;

(b) whether any consultations in this regard have been held with the Finance
Ministry;

(c) if so, the details thereof and if not, the reasons therefor:

(d) whether it is a fact that wages recommended by the Committee of Ministry
of Labour and Employment for MGNREGA workers is ¥ 375/day whereas the Ministry
fixed it at only ¥ 178.44/day; and
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(e) if so, the reasons for not fixing the wages as recommended by the said
Committee?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) to (e) A Statement is laid on the Table of the House.

Statement

(a) to (c) As per section 6(1) of Mahatma Gandhi National Rural Employment
Guarantee Act (Mahatma Gandhi NREGA), 2005, the Ministry of Rural Development
notifies Mahatma Gandhi NREGA wage rate every year for all States/UTs. To compensate
the Mahatma Gandhi NREGA workers against inflation, the Ministry of Rural Development
revises the unskilled wage rate based on Consumer Price Index for Agricultural Labour
(CPI-AL) every year for all States/UTs.

A Committee was constituted to study inter-alia the appropriate index for revising
Mahatma Gandhi NREGA wages. The Committee recommended using Consumer Price
Index-Rural instead of the existing Consumer Price Index for Agricultural Labour (CPI-
AL) for revising Mahatma Gandhi NREGA wage every year. The Committee also
recommended use of annual average instead of the existing practice of using December
month index only. The recommendations of the Committee are under examination in
consultation with other Ministries including the Ministry of Finance.

(d) No, Sir.
(e) Does not arise.

SHRI PRABHAKAR REDDY VEMIREDDY: Hon. Chairman, Sir, | would like to
know from the hon. Minister whether it is true that consumption basket of which two-
third constitute food items of Consumer Price Index for agriculture labour, which
determine MNREGA wages, has not been revised for many years. If so, what the
Ministry is going to do to revise the consumption basket of Consumer Price Index for
agriculture labour?
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SHRI PRABHAKAR REDDY VEMIREDDY: Sir, | would like to know by when all
the pending dues to Andhra Pradesh would be released.
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SHRI M. SHANMUGAM: Sir, | would like to know whether the MNREGA workers
will be provided the Social Security Scheme like EPF, ESI and the Pension.
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New railway line from Hajipur to Mahua

1*66. SHRI RAM NATH THAKUR: Will the Minister of RAILWAYS be pleased
to state:

(@) whether it is a fact that a survey has been got conducted by Government
recently for the construction of a new railway line from Hajipur to Mahua;

(b) if so, what further action has been taken after the survey till date;

tOriginal notice of the question was received in Hindi.



